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Oil and Natural as Commission

6168. Shri D. B. Parmar:
Shri B. K. Amin:
Shri Ramohandra J. Amin:

Will the Minister of Petroleum and 
f »«» be pleased to state*

(a)  whether it is a fact that some 
assurances were given by the Oil and 
Natural as Commission to the uja­

rat State to give preference to uja­
rati candidates for employment in its 
offices in ujarat State,

(b) if so, whether such preference is 
being given to the ujarati candidates 
while filling up the posts under the 
Commission in ujarat State,

(c) if not the reasons therefor, and

(d) the total number of employees 
in class I, II III and I posts under 
the Commission in its offices in uja­
rat State and the ujarati employees 
amongst those category-wise’

The Minister of State in the Min­
istry of Petroleum and Chemicals and 
of Planning and Social Welfare. (Shri 
Baghu Ramaiah): (a) No, Sir

(b)  and (c) Class III and I posts 
m the ON C are dealt with on a de­
centralised  basis  and  recruitment 
thereto is made by the Regional Au­
thorities by selection from persons re­
gistered 1*1 the Local Employment Ex­
changes  Employees of the ON C m 
Class I and II Services are liable to 
serve anywhere in the country and re­
cruitment to these two categories  is 
not restricted to candidates from any 
particulai State

(d)  The total number of employees 
and the number of ujaratis employ­
ed in various categories in the ON C s 
offices in ujarat are as follows  

Total No ujarati 
of cm-   candidate 
ployees

Claw I 448 34

Clan 11 37 1

Class III 5819 2041

Class I 2509 1841

Uplift of Adlvasis

6169. Shri J. Sundar Lai. Will the 
Minister of Social Welfare be pleased 

to state

(a)  whether there is any proposal 
under consideration for the education, 
uplift and reforms of Adivasis in ge­
neral and the Adivasis of Butar in 
particular in the near future wo




